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IN THE C%NTRAL ADMINISTRATIVE TRIBUNAL, JAIPUR BENCH,
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JAIPUR
. | ) Dage cf order: 15.7.2002
OB No0.359/2000 - - ‘ . B
Dal Chand s/o Girdhari 1a1,Ar/o-45/80, Mansarovar,.now—a—
days working as Supdt. (Hindi), Deparfﬁenf of Geologicalj>
Sufvey of‘Iédia,-Jhalana¢Doongari, gaipur'
| | | o /_ e Applicant
Versus - |
1. o Union of 1India fhroﬁgh: the Sec%étary_/to the
‘Govt. of Ihdia,‘ Minisffy'>of Mines, 'Shastri
‘thwan, New‘Deihi. 2
2. 'he Director General, Geological Survey of

N [ndia, 16, Jawahar Nagar Marg, Calcutta.

3. The Deputy Director ‘General (Personnel),

Geclogical Survey. of ‘India, 4, Chaurangee Lane,

Calcutta.

4. ‘#eputy; 'birec%or :'Geﬁeral, ’ Wegtern Region,‘
?eqlogiéal ‘Survey’ cf India, Jhalana Ddéngari,l
faipgr. | 4
j .. Respondents

Mr. S.K.Jaip - couﬁsel for the,applicént ]

Mr. N.C.Goyél - counsel for the feSpondents

CORAM:
HON'BLE MR. H.O.GUPTA, MEMBER (ADMINISTRATIVE)

HON'BRLE MR. M.L.CHAUHAN, MEMBER (JUDICIAL)
! L TN .

B OR DER (ORAp)__

The applicéﬁt is aggrieved of the order dated
2.8.2000 (Anh:Al) Whereby a pay scale of Rs.Iéooo—éooo was
granted tpithe applicaﬂt instead of thé pay scale of Rs.
5500-9000 w.e.f. 1.1.96. .In reiief,f he has prayed fof,

appropriatej directions fo the respondents- Eo guacsh - the
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_impuned order (Ann.Al) and allbw_th@'hiﬁ the‘benefit of .

-

the pay écale of Rs. 5500—9000,7as if £he imbugnea order

' ‘'was not pasised.

o _ |
2.0 . . The respondents  have . contested .this

'applicatiod. Tﬁéy have also filed a Misc. Application

. K | .
No.248/02 &herejn in pera 2 it has been steted that the
. L

applicantﬁﬂ prayer has been/ met and the relief sought by

the . applicant hase been; granted, therefcre,  this

_ applicafion has become 1nfructuou

3. ‘ IThe iearned counsel for the applicant submits

that in view of. the Misc. Application filed by the

respondents, --he  does .not want to proceed further in the

case. Therefore,~ th1s 0A has become'-lnfructuous and

accordlngly dlqmlssed as hav1ng become 1nfructuou
Misc. >Appliéatioﬁ Nes.147/01 and 248/02 also
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stand diepq ed of.

(H.O0.GUPTA)

(M.L. CHAU ) . - _

Member (Judlc1al) ‘ ) Member {(Administrative)
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